
ITEM NO.16               COURT NO.8               SECTION II-B

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Criminal Appeal  No(s).  135/2010

BUDHADEV KARMASKAR                                 Appellant(s)

                                VERSUS

THE STATE OF WEST BENGAL & ORS.                    Respondent(s)

(ONLY I.A NO.80140/2020 APPROPRIATE ORDERS/DIRECTIONS TO BE LISTED)
 

Date : 04-05-2023 This appeal was called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE B.R. GAVAI
         HON'BLE MR. JUSTICE VIKRAM NATH
         HON'BLE MR. JUSTICE SANJAY KAROL

Mr. Jayant Bhushan, Sr. Adv. (A.C.)

Mr. Pijush K. Roy, Advocate (A.C.)
Ms. Kakali Roy,Adv.
Mr. Tushar Alok,Adv.

For Appellant(s) Jail Petition, AOR
                   
For Respondent(s) Mr Jayant K. Sud,ASG

Ms. Priyadarshni Priya,Adv.
Mr. S.N. Terdal,Adv.
Mr. Rajesh Singh Chauhan,Adv.
Mr. Apoorv Kurup,Adv.
Mr. Anil Hooda,Adv.
Ms. Sanskriti Pathak,Adv.
Ms. Sunita Sharama,Adv.
Mr. B.K. Satija,Adv.
Mr. Piyush Beriwal,Adv.
Ms. Saraswati Parihar,Adv.
Ms. Megha Karnwal,Adv.
Mr. Harish Pandey,Adv.
Mr. Rajesh K. Singh,Adv.
Mr. Shafik Ahmad,Adv.
Ms. Anju,Adv.
Mr. Sanjay Kumar Tyagi,Adv.
Mr. Mohd. Akhil,Adv.
Mrs. Sunita Sharma,Adv.
Mr. Madhav Sinhal,Adv.
Mr. A.K. Sharma,Adv.
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                   Mr. Gurmeet Singh Makker, AOR
                   Dr. Arun Kumar Yadav, Adv.
                   Mr. Digvijay Dam, Adv.
                   Mr. Adit Khorana, Adv.
                   Mr. Himanshu Satija, Adv.

Mr. Anand Grover,Sr.Adv.
Mr. Tripti Tandon,Adv.
Ms. Savita Singh,Adv.

                    
                   Dr. Joseph Aristotle S., AOR
                   Ms. Vaidehi Rastogi, Adv.
                   
                   Mr. Sunil Fernandes, AOR
                   Mr. Rameshwar Prasad Goyal, AOR
                   Ms. Jaspreet Gogia, AOR
                   Mr. Anil K. Jha, AOR
                  

Mr. Siddharth Bhatnagar,Sr.Adv. 
                   Ms. Aparna Bhat, AOR
                   Ms. Karishma Maria, Adv.
                   
                   Ms. G. Indira, AOR
                   Mr. Dharmendra Kumar Sinha, AOR
                   Mr. Ashok Kumar Singh, AOR
                   Mr. S.. Udaya Kumar Sagar, AOR
                   Mr. Radha Shyam Jena, AOR
                   Mr. M. T. George, AOR
                   
                   Ms. Diksha Rai, AOR
                   Ms. Ragini Pandey, Adv.
                   
                   M/S. Arputham Aruna And Co, AOR
                   
                   Mr. Saurabh Trivedi, AOR
                   Ms. Rachna Gandhi, Adv.
                   
                   Mrs. Anil Katiyar, AOR
                   Ms. Savita Singh, AOR
                   Mr. Anuvrat Sharma, AOR
                   Mr. Gopal Singh, AOR
                   
                   Mr. Jatinder Kumar Bhatia, AOR
                   Mr. Tanmay Agarwal, Adv.                   
                   
                   Mr. Sanjay Kumar Visen, AOR
                   Dr. Monika Gusain, Adv.
                   
                   Mr. Kamal Mohan Gupta, AOR
                   Mr. Balaji Srinivasan, AOR
                   Mr. Anil Shrivastav, AOR
                   M/S. PLR Chambers And Co., AOR
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                   Ms. Kiran Bhardwaj, AOR
                   M/S.  Corporate Law Group, AOR
                   Ms. Aswathi M.k., AOR
                   Ms. Hemantika Wahi, AOR
                   Ms. Asha Gopalan Nair, AOR
                   Ms. Liz Mathew, AOR
                   Mr. Irshad Ahmad, AOR
                   
                   Mr. C. K. Sasi, AOR
                   Mr. Abdulla Naseeh V T, Adv.
                   Ms. Meena K Poulose, Adv.
                   
                   Mr. Rohit Kumar Singh, AOR
                   Mr. Garvesh Kabra, AOR
                   Mr. Kuldip Singh, AOR
                   Ms. A. Subhashini, AOR
                   Mrs. Swarupama Chaturvedi, AOR
                   Mr. D. Mahesh Babu, AOR
                   Mr. P. V. Dinesh, AOR
                   Mr. M. Yogesh Kanna, AOR
                   Ms. Jyoti Mendiratta, AOR
                   Mr. Sachin Patil, AOR
                   
                   Ms. Anindita Pujari, AOR
                   Mr. Abhineet Arvind, Adv.
                   Mr. Maitreya Saha, Adv.
                   Ms. Radhika Mohapatra, Adv.                   

Mr. Manish Kumar,Adv.
Mr. Vijay Kumar,Adv.
Mr. Rahul Dev Singh B.,Adv.

                   Mr. Vinod Sharma, AOR

Mr. Jayant Mohan,Adv.
Mr. Vishnu Sharma,Adv.
Ms. Adya Shree Dutta,Adv.

                   Mr. Zoheb Hossain, AOR
                   
                   Dr. Manish Singhvi, Sr. Adv.
                   Mr. Sandeep Kumar Jha, AOR
                   Mr. Ashok Basoya, Adv.
                   Ms. Shubhangi Agarwal, Adv.                   
                   
                   Mr. S.k. Kulkarni, Adv.
                   Mr. M Gireesh Kumar, Adv.
                   Mr. Ankur S. Kulkarni, AOR
                   Ms. Uditha Chakravarthy, Adv.
                   
                   Mr. Pukhrambam Ramesh Kumar, AOR
                   Ms. Taruna Ardhendumauli Prasad, AOR            
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                   Mr. Abhay Pratap Singh, AOR
                   Mr. Jogy Scaria, AOR
                   
                   Ms. Archana Pathak Dave, Adv.
                   Ms. Deepanwita Priyanka, AOR
                   
                   
                   Mr. Abhinav Mukerji, AOR
                   Mr. Akshay Shrivastava, Adv.
                   Mrs. Bihu Sharma, Adv.
                   Ms. Pratishtha Vij, Adv.                   
                   
                   Mr. Shreyas Awasthi, Adv.
                   Mr. Bhanu Mishra, Adv.
                   Ms. Astha Sharma, AOR                   
                   
                   Mr. Aravindh S., AOR
                   Ms. Uma Bhuvaneswari.c, Adv.
                   Mr. Abbas, Adv.                   
                   
                   Mr. Shubhranshu Padhi, AOR
                   Mr. Vishal Banshal, Adv.
                   Ms. Rajeshawari Shankar, Adv.
                   Mr. Niroop Sukrithy, Adv.
                   Mr. Jai Nirupam, Adv.                   
                   
                   Mr. Nirnimesh Dube, AOR
                   Mr. Siddhesh Kotwal, Adv.
                   Ms. Ana Uapadhyay, Adv.
                   Ms. Manya Hasija, Adv.
                   Mr. Nihar Dharmadhikari, Adv.
                   
                   Mr. Shuvodeep Roy, AOR
                   Mr. Sai Shashank, Adv.
                   Mr. Deepayan Dutta, Adv.                   
                   
                   Mr. Tanmaya Agarwal, AOR
                   Mr. Wrick Chatterjee, Adv.
                   Mrs. Wrick Chatterjee, Adv.                   
                   
                   Mr. Avijit Mani Tripathi, AOR
                   Mrs. Rekha Bakshi, Adv.
                   Mr. Atul Kumar, Adv.
                   Mr. T.k. Nayak, Adv.

Mr. Upendra Mishra,Adv.
Mr. P.S. Negi,Adv.                   

                   
                   Mr. Sumeer Sodhi, AOR
                   Mr. Gaurav Arora, Adv.                   
                   
                   Mr. Tapesh Kumar Singh, A.A.G.
                   Mr. Kumar Anurag Singh, Standing Counsel, Adv.
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                   Ms. Tulika Mukherjee, AOR
                   Ms. Aastha Shrestha, Adv.
                   Mr. Beenu Sharma, Adv.
                   
                   Mr. Prashant Shrikant Kenjale, AOR
                   Mr. Raj Bahadur Yadav, AOR
                   
                   Mr. S.R. Singh, Sr. Adv.
                   Mr. Ankur Prakash, AOR                   
                   
                   Mr. Satish Pandey, AOR
                   Mr. Akbar Ali, Adv.                   
                   
                   Mr. Narendra Kumar, AOR
                   Mr. Raghvendra Kumar, Adv.
                   Mr. Anand Kumar Dubey, Adv.
                   Mr. Rajiv Kumar Sinha, Adv.
                   Mr. Nishant Verma, Adv.                   
                   
                   Mr. S.r. Singh, Sr. Adv.
                   Mr. Ankur Prakash, AOR                   
                   
                   Ms. K. Enatoli Sema, AOR
                   Ms. Limayinla Jamir, Adv.
                   Mr. Amit Kumar Singh, Adv.
                   Ms. Chubalemla Chang, Adv.
                   Mr. Prang Newmai, Adv.
                   
                   Dr. Monika Gusain, AOR                   
                   
                   Ms. Ankita Choudhary, D.A.G.
                   Mr. Sunny Choudhary, AOR
                   Ms. Samridhi S. Jain, Adv.

          UPON hearing the counsel the Court made the following
                             O R D E R

1. Vide order dated 02.09.2022, this Court had directed the State

Governments to conduct survey in accordance with the recommendation

No.(iv) of the Report of the Committee and submit their respective

reports to this Court within a period of two weeks.

2. Shri Jayant Bhushan, learned senior counsel, submits that some

of the States have filed their affidavits before this Court.  It is

further submitted that the statements made in the affidavits are

away from ground realities.  He also submits that though many of

the  women  would  like  to  leave  the  protected  homes,  which  are
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nothing else but a prison, they are not permitted to do so.

3. We direct that all such State Governments, who have not filed

their affidavits, shall do so within a period of six weeks from

today.

4. List on 25.07.2023.

I.A. NO.12756/2022

1. Issue notice. 

2. Shri Siddharth Bhatnagar, learned senior counsel appearing for

the applicant(s), is requested to supply a copy of this application

to Mr. Jayant Bhushan, learned Amicus Curiae and also to learned

Additional Solicitor General of India and all other parties.

  (NARENDRA PRASAD)                               (ANJU KAPOOR)
ASTT. REGISTRAR-cum-PS                          COURT MASTER (NSH)
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